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1 Name of Proposal C/o road from Khoda Thach to jogingalu under FRA,2006 l
2 Name of User Agency Executive Engineer, HPPWD Division Seraj at Janjehali J
3 Date of Receipt of Proposal | 24-03-2021
in Divisional
4 Area in ha. 0.9822 hac.
5 No. of tress involved 30 No. Vol. 83.335m3
6 Nodal officer Letter No. Ft.-42-345/2019 (FCA) dated 22-02-2021
date vide which approval
received
7 Approval No. and date of 04/2021-22/FRA dated 26-02-2022
this office
8 Lot No. and date of Handing | 05/2022-23 dated 28-04-2022 and 1075 dated 28-04-2022

over the trees to DM Mandi.

Divisional Forest Officer,
Nachan Forest Division at Gohar
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BEFORE THE HON’BLE NATIONAL GREEN
TERIBUNA PRINCIPAL BENCH, NEW DELHI.

ITEM NO. 01 COURT NO. 2

In the matter of:-

Original Application No0.505/2022

- Devendra Kumar & Anr.

ATTESTED

KRER CHA%’HAKURAdvocate :

- Oath & Affiqavit Commissicner

SDJM Gohar, Mandi (/:{P.)

-1. State

..... Applicant.

Versus

of Himachal Pradesh through

Secretary, Government of Himachal Pradesh.

chief

2. The Principal Chief Conservator of Forest (HoFF)
Government of Himachal Pradesh.

3. State Pollution Control Board.

4. Deputy Commissioner, Mandi

.....Respondents.
INDEX
( Sr. | Particulars of document Page
No. ; No.
1 |Reply of OA 1-6 |
2 | Affidavit in support of reply to|7-8
CWPIL
3 Apge?cure-R-I Attested copy of|9-11
Divisional Forest Officer Nachan
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26.02.2022.

approval No. 04/2021-22 dated

4 Annexure-R-II & R.III Attested | 12-13
copies of Damage Report No. 002
dated 21.09.2022 and 003 dated

24.09.2022.
|5 | Annexure-R-IV & R. V Attested | 14-15
ATTESTED copies of Receipt No. 3880 dated
| 26.09.2022 and 3881 dated
K cmmmx_\gmi poc 26.09.2022
it e fooa(:fx'ﬂ‘i"(vfh*f-‘"-F 6 | Annexure-R-VI Attested copy of | 16

29.11.2022

Treasury Challan No. 02 Dated

enumeration list.

7 | Annexure-R-VII Attested copy of | 17,

8 | Annexure-R-VIII Attested copy of | 18-20
Divisional Forest Officer Nachan
letter No. 1075 dated 28.04.2022.

degraded forest
Rangcha DPF

9 | Annexure-R-IX Photographs of|21-25

land namely

Place: - Gohar
Date:- |J-02-2023

Deggnent

DIVISIONAL FOREST OFFICER,
NACHAN FOREST DIVISION,
GOHAR, DISTT. MANDI (H.P.)

.




BEFORE THE HOXFBLE NATIONAL GREEN
TERIBUNA PRINCIPAL BENCH, NEW DELHL

ITEM NO. 01 COURT NO. 2

In the matter of:-

Original Application No.505/2022

Devendra Kumar & Anr.

ATTESTED .....Applicant.

KHEN CHALR THAKUR Advocate Versus

Oazth & Afidavit Commissioner
SDJM Gohar, Mand/.(H.P.)
1. State of Himachal Pradesh through chief
Secretary, Government of Himachal Pradesh.

2. The Principal Chief Conservator of Forest (HoFF)
Government of Himachal Pradesh.

3. State Pollution Control Board.

4. Deputy Commissioner, Mandi
.....Respondents.
Reply to Original Application No. 505/2022-

titled as Devendra Kumar & Anr. versus State of
- HP and others on behalf of respondent No. 1 to 4.

No——y

May It Please Your Lordships:
Respectfully Sheweth,

Preliminary Submission:-
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1. That the present application is regarding
illegal construction of road from Khoda Thach to
Jogni Galu in Balichowki area of District Mandi,
Himachal Pradesh passing through dense forest
and result in cutting of green trees in violation of
environment norms and judgment of Hon’ble

Supreme Court.

2. That in Nachan Forest Division, 128
permissions for construction of roads have @‘Eien
- granted in favour of HPPWD and BDOs under
- FRA, 2006 during the last five years. The

ke CHARDfRAKUR Advocate _
Ozth & Afighfit Commissioner construction work of OIlly Hhinse e s .
SDJN; Gofler, Mandi (H.P)

ATTESTED

carried out by the concerned department i.e.
Himachal Pradesh Public Works Department and
Block Development Officers etc. in this Division

which have been approved under FRA, 2006 and
FCA, 1980.

3. That in compliance to this Hon’bl‘g:j Tribunal
judgment dated 30.08.2022, the detailed enquiry

in this behalf was carried oyt by the Joint

Committee on 06.10.2022. Op enquiry, 600-700



meter road was found constructed by the user
agency. No violation of Forest (Conservation)
Act, 1980 and illicit felling of trees have been

found.

Reply on merit:-

1. That as per approval accorded by the
Hon’ble Supreme Court of India and after
completing the codal formalities by the user

| agency permission for diversion of 0.9822 hac. of

ATTESTED

v J - Govt. forest land falling in Muhal Rangcha/671
~ KHEMN CHA »HAKURAd\{ocate
O e Vo py under Tikki Beat, Dahar Forest Block in Thachi

S © " Forest Range of this Division comprising Khasra
No. 1728, 64, 1216, 48, 48, 368, 48, 336 and 48
has been granted in favour of Executive Engineer,
Himachal Pradesh Public Works Department
Division, Seraj at Janjelhi for the construction of
road from Khoda Thach to Jogni Galu under FRA,
2006 vide Divisional Forest Officer, Nachan

~ Forest Division at Gohar approval No. 04/2021-22
s dated 26.02.2022 (Copy enclosed as Annexure-
R-I).
2. That in compliance to this Hon’bje Tribunal

Judgment dated 30.08.2022; the detajled enquiry
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in this behalf | was carried out by the Joint
Committee on 06.10.2022. On enquiry, 600-700
meter road was found constructed by the user
agency. No violation of Forest (Conservation)
Act, 1980 and illicit felling of trees has been
found. However, 20 cum and 18 cum. excavated
muck was found dumped in an unauthorized way
in Demarcated Protected Forest Rangcha. For this
offence Damage Report No. 002 dated 21.09.2022

ATTESTED
KHEMCHf«i%ZM“RAdV"“‘G and 003 dated 24.09.2022 were found alféady

th & Affig{At Com_n_wissioner
O?S:DJM Gohr, Mande_ (H.P)

- issued by the Forest Guard Incharge Tikki Beat
against the concerned offenders (Copies enclosed
as Annexure-R-II & III). The above Damage
Reports have been compounded vide Receipt No.
3880 dated 26.09.2022 and 3881 dated
26.09.2022 by realizing an amount of Rs. 12420/-
and 13800/- respectively from the concerned
offenders (Copies enclosed as Annexure-R-1V
& V) and the same alongwith other receipts has
been remitted into Govt. Treasury V1d”: T.C. No.
02 dated 29.11.2022 (Copy enclosed as

Annexure-R-VI).
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3. That the area involved in the alignment of said
road was less than 1.0 hac. and total Rai and Tosh
species 30 trees of different classes having
standing volume 83.335 cubic meter were
involved in the alignment of said road (Copy
enclosed as Annexure-R-VII). These trees were
marked with special marking hammer and handed
over to the Divisiohal Manager, Himachal

Pradesh State Forest Development Corporation

ATTESZAD

Limited, Forest Working Division Mandi vide this
| office letter No. 1075 dated 28.04.2022 (Copy

KHER CHAKY Z45KUR Advocste
- O2th &ATT Commissioner  enclosed  as Annexure-R-VIII) as lot No.

SDJM Go ar, Mandi. (H.P)
.5/2022-23 R.A. Khoda Thach to Jogni Galu.

4. That in compliance to Hon’ble Apex Court
order dated 09.12.2021 and 24.03.2022 passed in
WP (C) titled as T.N. Godavarman Thirumulpad
Vs. Union of India, the user agency has planted
300 plants of different species in degraded forest
{ land namely Rangcha DPF. Photographs of the

same are enclosed as Annexure-R-IX.
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In view of the above submissions, facts and
circumstances the present complaint petition
being devoid of merit may kindly dismissed in the
interest of justice and fair play.

|
Resﬁéndents

DIVISIONAL FOREST OFFICER,
NACHAN FOREST DIVISION,
GOHAR, DISTT. MANDI (H.P.)

ATTESTED

KHER CHARD /ZAKURAdvocaie
Qath & Afiida ¢ Commissioner
SD.M Goher, Mandi.(H.P.)
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BEFORE THE HON’BLE NATIONAL GREEN
TERIBUNA PRINCIPAL BENCH, NEW DELHI.

ITEM NO. 01 COURT NO. 2

In the matter of:-

Original Application No.505/2022

Devendra Kumar & Anr.
.....Applicant.

Versus

‘f-)l 1. State of Himachal Pradesh through chief
Secretary, Government of Himachal Pradesh.

2. The Principal Chief Conservator of Forest (HoFF)
ATTESTED Government of Himachal Pradesh.

Oath & Affidgiif Commissioner
SDJM GoHar, Mandi (H.P.)

KHER CHA:%M:‘UR advocate 3. State Pollution Control Board.

4. Deputy Commissioner, Mandji

.....Respondents.

AFFIDAVIT IN SUPPORT OF REPLY TO 0.A.
?o. 505/2022

I, TR. Dhiman, son of Shri Mehtah
Singh Dhiman aged 58 years, presently working as

Divisional Forest Officer, Nachan Forest Division g
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Gohar, HP do hereby solemnly affirm and state on

oath that the accompanying reply to OA No.

505/2022 has been drafted at my instance and under

my instructions and before signing it, I have carefully

gone through the contents of the same.

o S
{7& KHEMCH} QP{AKUR?;‘
N 2. That the contents of the reply from Para No.

> 7).
' 1 to 3 of preliminary submissions and Para No. 1 to 4
of the accompanying reply are true to my personal

knowledge and belief and as per information derived

from the official record. No part of it is false%d

ATTESTED
[z " nothing material has been concealed therefrom.
KHER CHAND T~ UR Advoczte
Oath & Affida LComér_u(s:{u;r;er
. Goh Mandi (R |
S ' I, further solemnly affirm and verify that the

contents of Para No. 1 and 2 of this affidavit are true
to the best of my knowledge. No part of it is false and

nothing material has been concealed therefrom.

Verified at Gohar on I‘jHL day of February
2023, | ’

DE ONTE
DIVISIONALFURES: GFFICER,
NACHAN FOREST DIVISION,

QAQI ;ﬁ-:"Jl‘(‘lt e on SRtk B e
GOHAR, DISTT. MAND! (H.P)

ee. D: _____ dey &f o Y i Wb &033

.t._.Dm\m“.\..-.._._... by LS kiman
o wae \gentifled by 3b Mlﬂmm..&bh m}l Qﬂ‘ld)\ E‘\UMM)
)0 4 personely known Lo me, Cu\,qﬂ deﬂqjﬁéj
*uriificd (kat esnlems of epove affideve '

o resd over and explained to the
ne gep cneznl

woponent who sdmitied them ‘o ba corrse ynal
. xknow persint dy\n my € SENCE
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Himachal Pradesh, Forest Departméﬁf

Nachan Forest Division, Nachan.
%k % .

Approval No.: _04__/2021-22/FRA Dated, Gohar the : Jé‘/ﬁ %Aj«“@ o

Whereas, the Hon’ble Supreme Court vide order dated 11-03-2013
had restrained the power of DFOs under Section 3 (2) of FRA 2006 in | A No 3340 Thereafter,
vide order passed on dated 15-02-2021 , copy of which has been endorsed vide Pr. Chief

s

Conservator of Forests ( H(jFF) HP endst. No Ft-42-345/2019 (FCA) dated 22-02-2021,
permission has been granted to some projects. The project namely construction of road
from Khodé Thach to jognigalu pertaining to Nachan Forest Division also appears in the
saied list of permitted projects at Sr. No 20 so circulated by the Nodai Officer (FCA) vide
above endst.
4 | Now, in view of the above and in exercise of pdwers vested in me under
clause 2.2(vi) of the prdcedure for seekihg approval under Sub-Section (2) of Section 3 of
Schedule Tribe and Other Traditional Fdrest Dwellers (Recognition of Forest Rights) Act,
2006 and as recommended by Range Forest Officer, Thachi as well as Gram Sabha Bung and
Forest Right Committee Bung, the undersigned has considered and agree with the proposal
for diversion of 0.9822 hac. of forest:land for the construction of link road from Kk;oda
Thach to jognigalu in Rangcha DPF, underfikki Beat in Dahar Block of Thachi Range, Distt

Mandi, HP in favour of Executive Engineer, HPPWD Division, Seraj, at janjehali, Distt.

Mandi, HP as under :-

Name of | User Name | Name - | Name of | Khasra No. | Area in | No  of |
proposal | Agency of of Fts./ | Muhal & | g hac trees |
' beat/ | Nearest | Status of | ciasification involved

Block/ | Forest | 1@nd in| of1ang '

: Range | e
¢/o . {|Executive [Tikki/ | DPF " |Rangcha |1728, 64, |0.9822 |30 Nos
Khoda Engineer, |[Dahar/ | Rangcha |/671 1216, 48, | Ha Vol=
Thach to | HPPWD  [Thachi 48,368, 48, | (DPF) |
jogingalu | Division, 336, & 48 '

Seraj at :

Janjehali
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The above approval is subject to the following terms and conditions :- A= o

The legal status of forest land will remain unchanged and only status of land use will be
changed. :

The land shall be handed over to the User Agency under supervision of Gram Sabha,
Bung after its proper demarcation.

The Boundary of the diverted forest land shall be demarcated on ground at the cost of
UA. '

The forest land diverted will be used only for the purpose for which it is diverted .

If the activity/work for which land has been diverted is not started within one year from
the handing over of the land, the same shall be appropriated by the Forest Department.
The User Agency shall have to pay the cost of CA and NPV, if any, imposed by the higher
authorities at any stage. '

The UA will ensure protection of the wild life, forest and biodiversity. The adjoining
catchment area, water sources and other ecological sensitive area are to be protected
adequately.

Ensure that the habitats of forest dwelling Scheduled Tribes and Other Traditional
Forest Dwellers is preserved from destructive practices affecting their cultural and
natural heritage.

All UA will ensure that the decisions taken in the Gram Panchyat to reg@late / access
the community forest resources and stop any activity which adversely affe¥s the wild
life , forest and biodiversity are complied with.

No damage to the flora & fauna will be caused in the forest as well as adjoining areas.

. All the protection/ preventive measures for stability of the area will strictly be adhered

to.
Muck/ debris generated will be properly disposed off. The dumping sites/ areas shall
be Marked by the UA at their own cost under the supervision of Forest Department .
The UA shall ensure the compliance to provisions of all Acts, Rules & Regulations and
Guidelines / Court orders on the subject' matter. In case of any violation of above
conditions, the approval will liable to be cancelled.

14 In case private land is involved in the road alignment, forest department will not be

responsible , if any, dispute ariseing in this behalf at any stage .

i
I
{

[

Divisional Forest Officer,
: Nachan Forest Divisio
/)#@7:’/ ) ‘ Nachan at Gohar, HP %
TP

'DIVISIONAL ROREST OFFICER,
NACHAN FOREST DIVISION,
GOHAR, DISTT. MANDI (H.P.)
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98" 5E— % | Dated, Gohar the 28 .5/ D w2 |

mation and further necessary action is forwardedto :- ,
(FCA) o/o Pr.CCF, HP Shimla. w.r.t his endst No Ft-42-345/ 2019 (FCA)

Copy for infor
Nodal Officer
dated 22-02-2021.

Deputy Commissioner-cum Chairman, District Level FRA Committee, Mandi Distt.

Mandi, HP.
Chief Conservator of Forests, Mandi Forest Circle, Mandi, HP.

SDO (Civil)-cum- Chairman, Sub Divisional Level FRA Committee,.
R.O. Thachi w.r.t. his office memo No. 791/T dated 22.03.2021for information and

necessary action. He is requested to ensure strict compliance of above terms and
conditions. The land shall be handed over to the UA under supervision of Gram
Panchayat, Bungjahalgad after proper demarcation and possession receipt may be sent
to this office. Further, R.O. shall ensure that the diverted area is recorded/entered in.
the Compartment History files of the concerned forest compartment and

compliance reported. ,
Executive Engineer HPPWD Division, Seraj at Janjehli Distt Mandi through R.O. Thachi

for information and necessary action. He is requested to ensure strict compliance of
above terms & conditions of the approval.

DN#;IPSFDC Mandi for information and necessary action

- . . l
Divisiénal Forest Officer,
Nachan Forest Divisior&/

' Nachan at Goh , HP.
| /4#@[50/ . na» ohar b/lj

DV

DIVISIONAL FOREST OFFICER,
NACHAN FOREST DIVISION,
GOHAR, DISTT. MANDI (H.P.)
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"F-CHALLAN

— _ sovernment Of Hlmachal pPradesh
e Trca-.ur\rs Ac

£rDec=2022

B22K123324 Date

H\Hlllll\!tl

—— IIHHII\IHIHH

01-10-2022 To 26-11-2

| penat
elage] MD114-815- FOREST DIVISION NACHAN(GOHAR)
Hezd i
. 02 -RECEIPT FROM SA LES oF TREES
~Sa-03-COMPE

! Trowords

|
|
| -
i
|
|
\

PEMSATION UNDER SECTIOR

Towal/Net Amount
One Lakh Fifty Four Thousand Six Hur\dred

SIxty

“Payec Detail

Licence/Vehicie/Permit/T1N no.
L OMTENSATI TN UNDER SECTION 63 SF 1.F.&. RECEIPT FROM
LiED NS TLE:3 O RIGHT ROLDERS

Remitzer Name:- Tapender 5ingh

BO Bali Dahar Mob: 9418450978

Address:-
e FOR US"E 'I_N lef:éiViN_é h-ﬁ—{f\l—K———

Bank CIN No HIMGRN

Amount T 154 ___...__-—--—- f

3

ank | ,3 T ANRGER FMB&}{MOT
% ™ ulm (f, "T’) \750 1531

SAnnex

(ounl., & Lotienes

rReammiter Copy

26-11-2022 03:55:07PM

22K123324

Chequpe-DD- i
29 /@V 2022 _
SO L) o
} \C-HH “{’T \'\/{—._’1’ ! :‘-_..-
WIC-HF © B22K123324 e-Challan (IFMS)

Mleste.]

DfVlQEONAL OREST OFFICE
NACHAN FOREST DIVISION, &
GOHAR, DISTT. MANDI (H.P,) -

.

;'H‘

-




)

D.P.F.Rangcha

—43 —  Annesure- K@

& |
~ /lgMMERATION OF TREES COMING IN ROAD ALIGN
i HGNIGALU UNDER FRA IN RESPECT OF TIKKI BEAT DAHAR BLOCK THACHI RANGE
NACHAN DIVISION DURING THE YEAR 2020-21 »

MENT KHODATHACH TO

(—5,-, No. | Spps. Dia Class R/D No Remarks
1. | Rai 68-70 IA 0/0 To 1/600 Green Standing
2| Rai 62-64 T R T — ,;
3. | Rai 62-64 P R o i
4. | Raj 14-16 R R e TR S—
5. | Kail 34-36 W T e e —
% 6. | Rai 28-30 I I e . |
7. | Rai 28-30 I R Hiera
; 8. | Kail 74-76 B e T —
9. | Rai 48-50 e T
;L 10. | Rai 38-70 m T
11. | Rai 42-44 R e I do----=---
; 12. | Rai 42-44 A T s
13.| Bai 52-54 m | tOssasans
14. | Raig" 90-94 o | R
15. | Tosh 45-47 na T T
| 16.] Tosh 72-74 L P
| 17.] Tosh 60-62 L e N —
| 18.] Tosh 64-66 L e do—m
|~ 19.] Tosh 62-64 - LR S e e
[ 20.]Rai 58-60 [ D s do——v-
| 21.]Tosh 68-70 R R e do—vv R
22.| Tosh 48-50 L R e Yy 1o
23. | Rai 46-48 IIA S
24, | Rai 60-62 ° L e iy T
25. | Rai 48-50 1B | e
26. | Rai 20-22 v e e e
27. | Rai 32-34 | e s dol . =
28. | Rai 22-24 v e e
29. | Rai 38-40 K T
30.| Rai 58-60 1B ﬁo-.?\
i o
A
. 7 '
fHioled =

D!\’tS\DNA’iﬂ OREST OFFICER,
NACHAN FOREST DIVISION,
GOHAR, DISTT. MANDI (H.P.)



Endst. No, (O 7{" 77/

-7 2. RO. Thachi w.rt Hj

i J%,

No. /( / 5 /

1L.P. Forest Department

Dated Gohar, the e p(}\%f‘? fV g ¥

To: DM, HP SFDC Ltd. Mandi

From: DFO Nachan

Subject: Handing, over of preen trees coming in the road alignment of
Khodathach to Jognigalu  approved under FRA,2006 (lot No.
05/2022-23) R.A.(FRA Case-Royalty Basis (Govt. Lot).
Memorandum:

1

It has been reported by Range Officer, Thachi ﬂiat lic, hag-marked 30
green trees of Rai & Tosh species equal to 83. 335 m’ standing volume coming in t the road alignment
of Xhodathach to Jognigalu under FRA, 2006 approved vide sanctioned No. 05/2022-23 in DPF
':\n\xéCha of Tikki Beat, Dahar Block of his range. It is therefore, lequesled ‘that the A.M. concerned

ﬁna) ‘pleas g~ directed to take over the trees parting to /lot No. 05/2022 23 (Govt. Lot) from the R.O.
Thachi and'a receipt as a token of proof having received the lot may please be acknowledged. A copy
of marking list alongwith general abstract of trees mar ked in above forest'is also enclosed herewith.

Encl: As above.

Dmsmnal Forest Officer,

Nachan Fores l%g;\on at ﬂlc/

Copy is forwarded to :-

1. Executive Engineer, HP PWD,Dlvxsmn
necessary action.

Seraj, Distt, Mandi HP for information and further

l

necessary action:y

I—]e 15 dueoted 10 hand over the tlees to HP SFDC Ltd. and acknowledge
receipt of the same

Divisipnall Forest Officer,

- ", | Nachf_m Forest Diyision, at Gohat™ ;
s Mrestef R st

EEnn

DIVISIONS FOREST OFFIcER
NACHAN FOREST DiviSioy,

GOHAR, DISTT. MANDI (H,p)

ﬂ 7’37\ ebwm_b @,'w |

Dated Gohar, the ﬂ%-/y o L9
; /,



'MARKING OF TREES COMING IN ROAD Aa MENT KHODATHACH TO
JQGM[GALU UNDER FRA IN RESPECT OF TIKKT BEAT DAHAR BLOCK THACHI RANGE

Nz&)’CHAN DIVISION DURING THE MONTH APRIL 2022

D.P.F.Rangcha

[SrNo. | Spps. Dia__  [Class  [R/DNo | Remarks ]
1. | Rai 68-70 1A 0/0 To 1/600 Green Standing
2. | Rai 62-64  |IA I e oo
3. | Rai 62-64 ' e By owmin
4. | Rai 14-16 v ] e dQ--ammme-
5. | Kail 34-36 n - f ] s e
6. | Rai 28-30 v I E R ¥ v oo g |
7. | Rai 28-30 v o s e D o
8. ¢ ka1l 74-76 ] N e R
—2. | Rai 48-50 T do———
10. | Rai 38-70 T A 4
11. | Rai 42-44 T P 4
| 12.] Rai 42-44 a1 e dgmanae |
" 13.|Rai 52-54 T P |
14. | Rai 90-94 T R e |
15. | Tosh 45-47 T sl \
16. | Tosh 72-74 B | ] e N R
17.| Tosh 60-62 B o L P o] R ]
| 18.| Tosh 64-66 A N A0 B
| 19.] Tosh 62-64 T R T ]
| 20.|Rai 58-60 - S R Ao \
| 21| Tosh 68-70 7S R e do--—m |
' 22.] Tosh 48-50 7 P N (— T
&= .| Raj 46-48 T R i F——
. 24.]Rai 60-62 N N P |
| 25| Rai 48-50 TN T — ‘\
{ 26| Rai 20-22 T e T 1
27.| Rai 32-34 1] - R
28. | Rai 22-24 \% e [ T
29.| Ra 38-40 m - VIRl e PP ]
30. | Rai 58-60 1B ELENYA | — P
: _’; '_.,‘\
, ‘Zezﬁé%ﬁh‘“% - R T Bt
oot Pad [ _ R
CJN @L@, ——f/ . ,ﬂi‘?‘(‘ ﬁ,/gu?—-— ¢ |
(@he e

£
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Classification

[Nameof | Spps.

ame of Spps.

forest Y, Y. I A { i BE 1C D
| | ' |

D.P.F. Rai 1 4 3 5 3 I 4 I P 1

RANGCHA | |
: vol. 0075|114 |225 |7.625|825 |184 |- - 1017%

Vol. - - 0.670 | -

652m3

’ Tosh’ - - i 3 _ P I -

17

36 |- 191 |63 |- |- P

S T o

30°%

|
L Total no. of tree

Total vol. ~ IRl 52

83335 m3

ety Fd Tooppe™ DA
C 1?@@,« ’772{,/‘24’:‘{-&&.9@ o =

7 CTbRes]

ﬂﬁ@z’d 1.‘-;-; L gesaraiiae KA l-;.% ;‘; ;. :

L FREST OFFICER,

£ST DIVISION,
DI (H.P)
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NACHAN FO
GOHAR, DISTT. MAN
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